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..... Staple 

~~. tOO7/MCU-7 · 31/32 ' Fine 370 

!.I3· Cambodia tB' · " Fine 370 

24· Cambodia J N · 1-1/32' Fine 391 

25· Laxmi 'N · 1-1/32" Fine 391 

!.I6. Nimkar · 1-1/32 ' Fine 391 

SuperIor Lolls Staple 

'27· H-4 · 1-1/16' Fine 436 
28. MCU-SB · 1-1/16' Fine 426 

210 MCU-sA · I-lIB" Fine 453 

30 • Shankar--4 · 1-1/8' Fine 453 

3 1• Varalaxmi elY · 1-5/32' Fine 4 15 

32 • Varalaxmi '0' · 1-5/32' Fine 425 

33· Varalaxmi 'B' · 1-6/32' Fine 442 

34· Varalaxmi 'N · 1-7/32' Fine 470 

35· Suvin · 1-12132' Fine 675 

-----------------.-----------
Telephones to SOcial Worken 

2878. SHRI CHINTAMANI JENA: 
Will the Minister of COMMUNICA-
TIONS be pleased to stQte: 

(a) whether it is a fact that Govern-
ment have stopped allotting the tele-
phones to the social workers; 

(b) if so, the reasons thereof; 

(C) whether Government Hre consi-
dering to restart giving Telephones' to 
socialworkers; and 

(d) it so, wnen? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON) : 
(a) and (b). The social workers 
were earlier registered under "pub-
llcmen category" which has since 
been replaced by "eminent pubUc.. 
men" category. This was done 10 
that only those social worker. who 

are well known in public life may 
avail themselves of this facility. 

(C) and (d) . Does not arise. 
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WorkiD&' aIId Audit of CooDeratiYe 
Societies in DeUd 

2880. SHRI BHIKU RAM JAIN: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the number of CC>OPf'rative s0-
cieties functioning in the Union Terri-
tory of Delhi; 

(b) whether the accounts of a large 
number of societies had not been 
audited for the past several years; 

(c) whether the accounts of these 
societies are being audited by depart-
mental officials who have not been 
able to bring forth the errors or 
lapses of the societies: and 

(0) whether it is proposed to carry 
out a 1horough survey and special 
auditing of theSe societi~ which are 
either dead or exist only on paper 
and the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI R. V. SW AMI-
NATHAN): (a) As on 1st July. 
1980, there, were 3927 registered co-
operative societies in Delhi, out of 
whiCh 877 societies were under 
liquidation. 

II 
(b) The progress regarding audit 

of cooperative societies during the 
past four years is as under:-

Year 

1976-77 

1977-78 

1978-79 

1979-80 

No. of societies required No. of 
to be audited (ex- societies 
eluding those ':ffider audited 
liquidation) 

1608 

1025 




